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Allahabad High Court [5]

Axis Bank Ltd. v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine
All 5080

Devendra Singh v. State, (Rajnish Kumar, J.), 2025 SCC OnLine All 5078
Dharmeshwar v. State of U.P., (Rajnish Kumar, J.), 2025 SCC OnLine All 5079

Mohd. Najim Khan v. Tahsildar, Rudauli, (Alok Mathur, J.), 2025 SCC OnLine All 5081
Sarfaraj v. State of U.P., (Rajnish Kumar, J.), 2025 SCC OnLine All 5077

Andhra Pradesh High Court [13]
Barreddi Balakrishan v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3040
Damn Bhatara v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3036
Ganta Guravaiah v. State of A.P., (BVLN Chakravarthi, J.), 2025 SCC OnLine AP 3031

Jagarlamudi Rama Krishna Rao v. Bandari Nageswara Rao, (G. Narendar, J.), 2023 SCC OnLine
AP 4560

Kannadhasan M. v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3035
Kavvaji Pavan Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3039
Konta Lakshman Rao v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3033

Malkireddy Venkata Ramana Reddy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine
AP 3034

Parawada Surya Syam Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP
3032

Pasupuleti Ravi Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3037
Ragathi Ajay Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3038

Sk. Asha Latha v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3041
State of A.P. v. Somarala Srinivasa Rao, (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 3030

Bombay High Court [42]
Angellina Arenja v. Nitij Arenja, (Manjusha Deshpande, J.), 2025 SCC OnLine Bom 2953
Ashok Sitaram Sonawane v. Percy Burjor Sarkari, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 2942

Bhanuchandra J. Doshi v. Motilal Oswal Securities Ltd., (Somasekhar Sundaresan, J.), 2025 SCC
OnLine Bom 2914

Deepak Babasaheb Gaikwad v. State of Maharashtra, (Suman Shyam and Shyam C. Chandak, JJ.),
2025 SCC OnLine Bom 2922

Eagle Security & Personnel Services v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025
SCC OnLine Bom 2948

Fulan Bablu Mandal v. State of Maharashtra, (Suman Shyam and Shyam C. Chandak, JJ.), 2025
SCC OnLine Bom 2925

Ganesh Kumar Yadav v. R. Tamil Selvan, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 2929

Gram Panchayat v. State of Maharashtra, (M.S. Jawalkar and Pravin S. Patil, JJ.), 2025 SCC
OnLine Bom 2945
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Harichandra Bhasu Pawar v. Charity Commr., (Sachin S. Deshmukh, J.), 2025 SCC OnLine Bom
2954

Hilla Homi Dady v. Hoshang Jehangir Khan, (Kamal Khata, J.), 2025 SCC OnLine Bom 2938

Huges Real Estate Developers LLP v. Khernagar Adarsh Coop. Housing Society Ltd., (Alok Aradhe,
C.J. and Sandeep V. Marne, J.), 2025 SCC OnLine Bom 2921

Jambu Kumar Seth v. State of Maharashtra, (N. J. Jamadar, J.), 2025 SCC OnLine Bom 2941

JSW Steel Coated Products Ltd. v. Amarlal, (Prafulla S. Khubalkar, J.), 2025 SCC OnLine Bom
2947

JSW Steel Coated Products Ltd. v. Rajesh, (Prafulla S. Khubalkar, J.), 2025 SCC OnLine Bom 2946
Keshav v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2931
Khatesh Tukaram Candolkar v. State, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 2927

Madhukar Dnyanoba Shinde v. Maharashtra SRTC, (Shivkumar Dige, J.), 2025 SCC OnLine Bom
2932

Narayan v. Maharashtra SRTC, (R.M. Joshi, J.), 2025 SCC OnLine Bom 2920

Narendra I. Bhuva v. CIT, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 SCC OnLine Bom
2936

Navnath Nivarti Ghute v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom
2930

Nooruddin Shaikh v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 2949

Pravarsen Shikshan Sanstha v. State of Maharashtra, (Anil S. Kilor and Vrushali V. Joshi, 1J.), 2025
SCC OnLine Bom 2950

Public Information Officer v. B.D. Mote, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 2952
Rajabeti v. Vijay Kumar, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2918
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OnLine Bom 2917

Ravindra Dagadu Gaikwad v. Arun Ashok Jadhav, (Kishore C. Sant, J.), 2024 SCC OnLine Bom
4268

Sameer v. State of Maharashtra, (Anil L. Pansare and M.M. Nerlikar, JJ.), 2025 SCC OnLine Bom
2926

Sashidhar Jagdishan v. State of Maharashtra, (S.M. Modak, J.), 2025 SCC OnLine Bom 2928

Shamgonda Shidgonda Patil v. Shivgonda Babgonda Patil, (Gauri Godse, J.), 2025 SCC OnLine
Bom 2916

Shantabai v. Balvindarsingh, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2933
Shivanand Pednekar v. Sunil Suresh Salunke, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 2951

Shubham Dilip Awasarmal v. State of Maharashtra, (Arun R. Pedneker, J.), 2025 SCC OnLine Bom
2915

Sow. Mangala v. Sow. Kusum, (R.M. Joshi, J.), 2025 SCC OnLine Bom 2939

State of Maharashtra v. Ramrao Kishan Bhosale, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom
2923

State of Maharashtra v. Sk. Farid Sk. Rafik, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2924
Sunil v. Star India (P) Ltd., (Sandeep V. Marne, J.), 2025 SCC OnLine Bom 2937
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Suresh Kashiram Jadhav-Patil v. Uttam Kashiram Jadhav, (Madhav J. Jamdar, J.), 2025 SCC
OnLine Bom 2940

Tivoli Investment & Trading Co. (P) Ltd. v. CIT, (Alok Aradhe, C.J. and Sandeep V. Marne, J.),
2025 SCC OnLine Bom 2935

Watergrace Products v. Municipal Corpn. of City of Jalgaon, (Manish Pitale and Y.G. Khobragade,
1J.), 2025 SCC OnLine Bom 2943

Wipro Ltd. v. Maharashtra Airport Development Co. Ltd., (Alok Aradhe, C.J. and Sandeep V.
Marne, J.), 2025 SCC OnLine Bom 2944

Yeshodabai v. LTC Logistics (P) Ltd., (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2934

Yugjeet Gurudayal Singh Kande v. Selvel Publicity & Consultant (P) Ltd., (Vrushali V. Joshi, J.),
2025 SCC OnLine Bom 2919

Calcutta High Court [29]
Ajgar Ali v. State of W.B., (Raja Basu Chowdhruy, J.), 2025 SCC OnLine Cal 6746
Buddhya Ghosh v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 6754
Chhandana Bhuin v. State of W.B., (Rajarshi Bharadwaj, J.), 2025 SCC OnLine Cal 6763
Deoyanti Prasad v. Swapan Kumar Banerjee, (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 6743
Dipa Gupta v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6757

Fish Agency v. Kolkata Metropolitan Development Authority, (Shampa Dutt (Paul), J.), 2025 SCC
OnLine Cal 6764

J.M. Global Equities v. CIT, (Smita Das De, J.), 2025 SCC OnLine Cal 6753

Kamlesh Prasad v. Commr. of State Tax, (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal
6758

Kunal Bhadra v. Union of India, (Aniruddha Ry, J.), 2025 SCC OnLine Cal 6766

Madan Kr. Agarwal v. Siliguri Municipal Corpn., (Raja Basu Chowdhruy, J.), 2025 SCC OnLine
Cal 6748

Merchant Monger Agrotech (P) Ltd. v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC
OnLine Cal 6762

Mohd. Abbas v. State of W.B., (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC
OnLine Cal 6741

Mphasis Engineering Coop. Contract & Construction Society Ltd. v. State Tax Appellate Authority,
(Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 6761

Papiya Biswas v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6760
Prajnadeepta Roy v. State of W.B., (Raja Basu Chowdhruy, J.), 2025 SCC OnLine Cal 6745
Ranjay Roy v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 6740
Rohini Mandal v. State of W.B., (Raja Basu Chowdhruy, J.), 2025 SCC OnLine Cal 6744
Ruma Shome v. State of W.B., (Raja Basu Chowdhruy, J.), 2025 SCC OnLine Cal 6747

Sarawagi Steel Products (P) Ltd. v. W.B. Industrial Infrastructure Development Corpn., (Raja Basu
Chowdhury, J.), 2025 SCC OnLine Cal 6755

Shib Sankar Kerr v. CBI, (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 6739
Shilpi Oraw v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6751
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Sourjyo Deep Basu v. Cholamandalam, General Insurance Co. Ltd., (Partha Sarathi Sen, J.), 2025
SCC OnLine Cal 6742

Srabanti Bhattacharya (Dr.) v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 6759
Suman Sarkar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6752
Tanmoy Das v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6749
Tapash Niyogi v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 6756

Uday Sankar Das v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6765

Uma Das v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6750

Zydus Health Care Ltd. v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 6767

Chhattisgarh High Court [21]

Abc v. Rajesh Dhruv, (Sanjay S. Agrawal and Radhakishan Agrawal, JJ.), 2025 SCC OnLine Chh
8225

Ajay Arora v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 8227

Basanti Pradhan v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
8243

Brijlal Gangwani v. P.R. Katlam, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 8236
Chandrakant Dani v. Shashikant Dani, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 8237

Durgesh Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 8239

Jamuna Patel v. Mahendra Kumar Patel, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 2025
SCC OnLine Chh 8230
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SCC OnLine Chh 8238
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State of Chhattisgarh v. Neelam Mashih Tigga, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 8234

State of Chhattisgarh v. Shivprasad Khalkho, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh
8224
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